NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 26.05.2022 (THURSDAY)

COURT-1V (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Kishore Shanker Signapurkar Manu Yadav Tushar Parashar-R1
(Ins) No. 739 of Vs. Kunal kohli (R2)
2018 Prime Soles & Anr.

2. Comp. App. (AT) | Hari Singh Thakur. Virendra Rawat Vijender Mann-R1
(Ins) No. 581 of Vs. KK Mishra
2019 Universal Enterprises. Mohit Singh-CS

Asiya Khan

3. Comp. App. (AT) | Brice Town Planners Pvt. Ltd. Gauri Rishi Amit Bhatnagar-R1
(Ins) No. 1103 of | Vs. Gaurav Srivastava-R2
2019 Chidambaram Narayanam & Anr.

4. Comp. App. (AT) | Mr. Namdev Hindurao Patil Aatreya Singh Mithilesh Kr. Pandey
(Ins) No. 1080 of | Vs.
2021 Punjab National Bank (International)

Ltd.

5. Comp. App. (AT) | Housing and Urban Development Rohit Sharma Amar Vivek-R1 & 2
(Ins) No. 183 & Corporation Ltd. Abhishek Anand-R3
184 of 2022 Vs. Himanshu Shekhar-

Ramnath Developers Pvt. Ltd & Ors. R4 & R5
Arun Shrivastava

6. Comp. App. (AT) | Bhawanishankar Harishchandra Sharma | Abhirup Dasgupta Shweta Bharti
(Ins) No. 217 & Vs. Ankita Panikkar
218 0f 2022 & Feedback Highways OMT Pvt. Ltd. & Sukrit Kapoor-R1
LLA. No. 1067 of | Anr.
2022
(With Defects)

7. Comp. App. (AT) | Zexus Air Service Pvt. Ltd. & Anr. Aman Vachher Akanksha Mathur-IRP
(Ins) No. 363 of | Vs. Shoaib Alam
2022 & 1338 of Capt. Samuel Tarig Omer Ahmad
2022
(With Defects)
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By order of Hon’ble Chairperson

-sd/-
Registrar
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